WA No. 6/2013

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH,
CHIEF JUSTICE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

22.07.2015

Mr. BP Todi, learned Addl. Advocate General, assisted by Mr.
K.P. Bhattacharjee, learned GA, appears for the appellants.

Ms. R. Dutta, learned counsel, appearing for Mr. K. Paul, learned
counsel on record for the respondents, prays for and is granted 10 (ten) days’
time to file application in terms of the last order. Let the matter be listed on

05.08.2015.

JUDGE CHIEF JUSTICE

Sylvana



WP(C) No. 129 of 2011

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH,
CHIEF JUSTICE
THE HON’BLE MR. JUSTICE S.R. SEN

22.07.2015

Mr M Chanda, learned counsel, appears for the petitioner.

Ms R Paul, learned counsel, represents the respondents.

Learned counsel for the respondents prays for and is granted
further two weeks’ time to comply with the order dated 06.07.2015.

List on 10.08.2015.

JUDGE CHIEF JUSTICE

dev



